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The 10™ April 2017

No. 01/Miscellanious-023/2007(Part-3)-963/M—In exercise of power conferred
under proviso of Article-309 of the constitution of India, the Governor of Bihar is pleased to
make The following Rules for amendment in Bihar Mines & Geology Service Rules, 2008.

1. Short title, extent and commencement: — (1) These Rules may be called
Bihar Mines & Geology Service (Amendment) Rules, 2017.

(2) It shall extend to the whole of the State of Bihar.

(3) It shall come into force at once.

2. Amendment in Chapter-4, Rule-14 of Bihar Mines & Geology Service Rules,
2008:- Sub-rule (5) of Rule-14 of Chapter-4 of said Rules, 2008 shall be substituted by
the following:-

"(5) For the appointment by promotion on the Post of Basic Grade from Bihar Mines
& Geology Inspector Cadre, minimum educational qualification will be Diploma in Mines
& Mines Surveying or Graduation in Geology and experience of 08 years in Mines &
Geology Inspector cadre, will be essential."

By order of the Governor of Bihar,
SUSHIL KUMAR,

Under Secretary to Government.
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